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Date:30/09/2 008 This Petition was circulated today.

CORAM:
HON'BLEMR.JUSTICE ASHO KBHAN
HONBLEMR.JUSTICEDALVEERBHANDARI
BYCIRCULATION

UPON perusing papers the Court made the following
ORDER

The review petition is dismissed.

(Subhash Chander) (Savita Sainani)
Court Master Court Master

[Signed order is placed on the file]
INTHESUPREME COURT OF INDI A

CIVMILAPPELLATEJURISDICTION
REVIEWPETITION(C)NO.13200F2008

IN
SPECIALLEAVEPETITION(C)NO.132160F2007

YasminBano . Petitioner
Versus
Om Nar ayan Sharma &Anr. .. Respondents
ORDER

The present petition has been filed seeking review of order dated 2 8
th

April 2 0 0 8 dismissing the Special Leave Petition filed by the petitioner.
Having gone through the review petition and the connected papers,

we do not find any ground to review the aforementioned order.
ew

The revi



petition is dismissed.

Sd/-
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[ASHO K BHA N]

Sd/-
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[DALVEERBHANDARI]
New Delhi.
September 30,2008.



